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New Delhi, the 28th August, 2008
Sgama. 2127 (@)-2-ame s umgsTiL wHmb srlaned g b, 2006 (34 @er 2006) @ e gienewrLs
Gfley (3) Gfley 1 e aupmslul(Hearer Hammsamer LweTU(GSS, WS DATs QFem epaid
<sevl 28, 2008 Csdleow Blwdssgl. saplul L sl gdlear 9fley 90 Qe aldlaer Benl(penm& S,
aumLd Cad).
S.0. 2127 (E) - In exercise of the powers conferred by sub-section (3) Section 1 of the Food
Safety and Standards Act, 2006 (34 of 2006), the Central Government hereby appoints the 28th
day of August, 2008, as the date on which the provisions of Section 90 of the said Act shall come
into force.
[eToolt. erair. 1-2/FSSA/FPO/20087]
[F. No. 1-2/FSSA/FPO/2008]
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